
/ 

HIGH ·COli.JRT OF JAMMU .AND KASHMIR ATJAMMU 

(Chi-ef Justice's Secretarait) 
******* ., ,· 

Subject: Promotion of Ministerial Staff (Divisional Cadre} in Sl.Jbordinate Judiciary of 
the UTs of Jammu and Kashmir and LC!dakh. 

Order 

No.: ':<tat /2oztjf2er,((Jp/ . Dated: ~ 9- Ol.f ::- li2t 

11,' 

Sanction is hereby accorded to the promotions of following Head Assistants, Senio'r 

Assistants and Junior Assistants to the posts of Section Officers in the pay scale/pay level of · 
' . 

.Rs. 44900-142400, Head Assistants in the pay scale/pay level of Rs. 35600-112800 & 35400~ 

112400 and Senior Assistants in the pay scale/pay level ~f Rs. 29200-92300 in the Subor~ina.te 

Judiciary-of the UTs of Jammu & Kashmir and Ladakh, notionally from the dates shown against 

each and monetarily from the date oftheir joining: 

A) Kashmir division (Divisional Cadre) 

I} Section Officers Level-7 (44900-142400) (re-vised) 

S.No. Name of the official Date of promotion/ placement in the next 
higher grade i.e Section-Officer 

1. S. Deedar Singh Notionally w.e.£29.10.2020 and monetarily from the 
date of his joining. 

2. Mehraj-ud Din Sheikh Notionally w.e.f 29.10.2020 and monetarily from the 
date of his joining. 

3· Mehraj-ud Din Bhat Notionally w.e.f 01.12.2020 and monetarily from the 
date of his joiBing. 

4· Abdul Rashid Bhat-II Notionally w.e.f 01.02:2o21 and monetarily from the 
date of his joining. 

Note: The Promotions of aforesaid officials to the posts of Section Officers shall be on adhoc basis subject to the · 

outcome of the departmental enquiries pending against S/Shri Javeed Ahmad Dar, Ali Mohd. Wani, Bashir 

Ahmad Bhat-111 and Arshad Hussain Zehgir before the Registrar Vigilance. In case of exoneration of these 

officials of the Charges leveled against them, they may be promoted to the ·post of Section Officers, if fouri~ 

fit, and the officials who have been promoted in their Rlace.shall' be reverted unless there exist vacancies, ~o 

accommodate them. 
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II) Head Assistants Level-6 (.35400-112400) and 

levei.~G B (356Q0-112800) 

N arne of the official Date of promotion/ placement in the next higher 
(Promo tee) grade i.e Head Assistant 

Khurshid Ahmad Bhat In the pay Level-6B (35600-112800) notionally w.e.f 
29.10.2020 and monetarily from the date of order. 

Bashir Ahmad Lone In the pay Level-6B (356oo-n28oo) notionally w.e.f 
29.10.2020 and monetarily from the date of order. 

Nasir Ahmad Mir In the pay Level-6B (35600-112800) notionally w.e.f 
01.12.2020 and monetarily from the date of order. 
Notionally in the pay Level-6 (35400-112400) w.e.f 

Atif Hussain Bhat 29.10.2020 and in the pay Level-6B (35600-112800) w.e.f 
01.02.2021. The promotee shall be entitled to the 

. . monetary benefit from the date of his joining . 
Notionally in the pay Level-6 (35400-112400) w.e.f 

Abdul Rashid Pala 29.10.2020 and in th~ pay Level-6B (35600-112800) w.e.f . 
01.04.2021. The promotee shall be entitled.to the 
monetary benefit from the date of his joining. 
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' Notionally in the pay teve'l-6 e35400-112400) w.e.f · . 

Ms Shabnam Ara 
01.12.2o;w and in the pay Level-6~ (3560,0-J:il.28oo) w.e.f 

6 
01.04.2021. The promotee shall be entitled to t4~ . · . , · 
monetary: benefit from the date of his joining. 
Noti<mall¥ in the pay Level-6 (35400-1-12400~ 'w.e.f 

7 Abdul Rafiah Khan 
01.02,2021 and in the pay Level-6B (35600-112800) w.e:f · 
01.05.2021. The promotee shall be enqtled to the 
monetary benefit from the date of his joining. 

8 Firdous Ahamd Bhat 
In the Pay Level-6 (35400-112400) notionally w.e.f 
01.04.2021 and monetarily from ·the date of his joining. 

9 Aftab Ahmad Naikoo In the Pay Level-6 (35400-112400) notionally w.e.f 
01.04.2021 and monetarfly .from the date of-hisioining. 

10 Ms M udasira Rashid 
In the Pay Level-6 (35400-112400) w.e.f 01.05.2021. The 
promotee shall be entitled to the monetary benefit from 
the date efher joining. 

Note: The Promotions of. Ms. Shabnam Ara, S/Shri Abdul Rafiah. Khan, Firdous Ahmad Bhat, Aftab Ahm~d .· .. 

Naikoo and Ms Mudasira Rashid to the posts of Head Assistants shalf be on ad hoc basis subject to ·the . · 

outcome of the Criminal prosecution pending against Shri Pr.~n Nath and Shri Ghulam Nabi Baba in th'~ 
Court of Additional Anti-corruption, Jammu and Chief Judicial Magistrate, Ganderbal respectively; Writ 

petition pending against Shri Jeelani Shafi before the Hon~ble . High Court at Srinagar and departmental· 

enquiries pending against S/Shri lmtiyaz Ali and Abdul Hami~ Wani before tlie Registrar Vigil<mce. h;tcas.~. 

of exoneration of the officials of the Charges leveled against them, they may be promoted to the post ·of 

Head Assistants, if found fit, and the offiCials who have been promoted .in their place shall be rever.ted~· . . - ' 

unless. there exist vacancies to accommodate them. 

IU} Senior Assistants Level-S (29200-92300) (re-vised) · 

S. No. Name of the official Date of promotion/ placement in the next 
(Promotee) higher grade i.e Senior Assistant 

1. Notionally from 07.10.2020 and monetarily from 
Irshad Ahmad Wani date of his joining. 

2. 
Notionally frem 01.12.2020 aFld monetarily from 

Shair Ali Malia date of his joining. 

3· 
Notionally from 01.02.2021 and monetarily from 

Ms. Tabasum Ahsan date of her joining. 

4-
Notionally from 01.04.2021 and monetarily from 

RiyazAhmad date of his joining. 

5· 
Notionally from oi.04.2021 and monetarily from 

Irshad Ahmad Banday date of his joining. 

6. Notionally from 01.04.2021 and monetarily from 
Ms.'lram Nabi Wani date of her joining. 

7· 
Notionally from 01.04.2021 and monetarily from 

Hilal Ahmad Dar date of his joining .. 

8. From 01.Q5.2021. Tlie promotee shall be entitled to 
Ms. Lubna Mushtaq the monetary benefit fmm the date of her joining. 

(Divisional Cadre) 

I) Section Officers Level-7 (.44900-142400) (re-vised) 

Date from which Promotion recommended to 
S.No. ~arne of the official be granted·to the post of Section Officer 

Notionally from 29.10.2020 and monetarily from the 
1) Mulkh Raj date of his joining. 

Notionally from 29.10.2020 and monetarily from the 
2) Kewal Krishan-II date ofhis·joining. 

Notionally from 01.11.2020 and monetar-ily from the 
3) Shakti Kumar Parihar date of his joining. 

Notionally from 01.01.2021 and monetarily from the 
4) Raghubir Singh date ofhisjoining. 

From 01.05.2021. The promotee shall be entitled to 
5) Ms. Sushma Kumari the monetary benefit from the date of her joining 

-·. 

Note: a) The Promotion of Ms Sushma Kumari, Head Assistant to the post Section Officer shall be on Ad hoc 

basis subject to the outcome of the departmental enquiry pending against Shri Saif AU before the 
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Registrar- _Vigilance. In case of exoneration of the offici!ll of tbe, ~harges leveled against •him; ii~ ' 
' . ~· -. 

may be promote9. _to the pQst of Section Offi~er, if found fit, and the official who has bee.n 

promoted in his place shall be reverted unless there el;(ists a vacancy to accommodate. him. '· .. ~: -. - . 
, , .., ~ ..-;, ""' • • ' ,.·,. ' I~ \ 

·uJ Head. Assistants 
,. 

level-6 '(35400~112409) a·nd~ -' 
, ·., -r.:: 

Level-6 s (35600-112800) ·. · · 

S. N:o, · Name of the official Date from whi~h Promotion/placemen~ to '•. 

be granted to the post of Head Assistant . 
In the Pa¥ L~vel-6.B (35600-1128oo) notionally 

1. Raman Kumar Khajuria w.e.f 2g.10.2020,al}q monetarily fro~ the date' of 
order. 

2. In the Pay. Level-6~ (35605~-1128oo) notionally · 
Shub Kumar w.e.f 29.10.2020 apd monetarily from the date of 

order. 
In the l?ay Level-6B (35600-112800) notionally 

3· Ashwani Kumar w.e.f 01.11.2020 and.monetarily from the date of 1.; 
orden 
Notionally in the Pay Level-6 (35400-1121400) 

' 
~rijW 

w.e.f29.10.2020 and in the Pay Level-6B (35600-
4· 112800) w.e.f 01.01.2021. The promotee shall be 

entitled to the monetary benj'!fit fr0In the date of ' 
his joining. ... , ' 

<· . Notionally in the Pay Level:-6 (3540'0-112400) 

~ijay Rattan 
w.e.f 29 .. 10.2020 and in the Pay Level-6B (35600-

5· 112800) w.e.f 01.01.2021. The promotee shall be 
entitled to the mon.etary benefit fro_m the date of ' . .. ~ ·, 

" his joining. 
" Notionally i_n the Pay Le'.'el-6 (35400-112400) 
I, w.e.f Ol.U.2o2o ·a.nd in.the· Pay, Level-6,8 (35600-

6. ~alii Ahmad 112800) w;e.f 01.04.2021. The promotee shall be 
'' 

entitled to the monetary benefit from the date of 
~ his joining. 

Notionally in the Pay LeveHi (35400-112400) 
w.e.f o1.01.2021 and in the Pay Lev~l-6B (35600-

7· ~jay Prabhakar 112800) w.e.f 01.04.2021. The promotee shall be 
entitled to th~ monetary benefit from the date of 

' ··- '·' ·,, his joining. 
Notionally in the Pay Level.:6 (35400-112400) · 
w.e.f 01.01.2021 and in the Pay Level-6B (35600-

8. ~agdesh Singh 112800) w.e:f 01.04.2021. The promotee shall be· 
entitled to the monetary benefit froll). the date of 
his joining. 

' Notionally in the Pay Level-6 (35400-112400) 

[Tek Chand 
w.e.f 01.04.2021 andin the Pay Level-6B (35600-

9· 112800) w.e.f 01..05.2021. The promotee shall be 

.. · 
'I 

entitled to the monetary benefit from the date of 
_,!j.e his joining. 

No~onally in the Pay Level-6 (35400-112400) 
w.e.f oi.o4.2021 and in the Pay Level-6B (356oo-

10. IBalwant Singh 1128oo}w.e.f 01.05.2021. The promotee shall be 

'.]; {•. 

entitled to the monetary benefit from the date of 

' his joining; 
' ' 

Notionally. in the Pay Level-6 (35400-112400) 

11. !Deep Kumar 
w.e.f 01.0<po21 and in the Pay Level-6B (35600-
112800) w.e.f 01.05.2021. The promotee shall be ' 
entitled to the monetary benefit from the date of 
his joining. 

12. In the grade of Rs. 35600-112800 w.e.f 01.05.2021. 
!Mohd. Ashraf Malik The promotee shall be entitled to monetary benefit 

· from the date of hisjbining. 

13. IVivek Kumar 
In the grade of Rs: 35400-112400 w.e.f 01.05.2021. 
The promotee shaJ]. be entitled to monetary benefit 
from the date of his joining . 

• In the grade of Rs. 35400-112400 w.e.f 01.05.2021. 
14. tfsewang Dorji The promotee shall be entitled to monetary benefit 

from th~ date of his joining. 
In the grade' of Rs, 35400-112400 w.e.f 01.05.2021. 

15. Joginder Singh ·' The promote·e shall be entitled to monetary benefit 
from the date of his joining. 

... · .• 
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Note: The Pr.omotions of S/Shri Vivek Kumar, Tsewang Dorjay and Joginder. Singh, Senior Assistants to the 
• ..- - I • • 

posts of Head Ass!stants shall be on adhoc basis subject to the outco~~ of the departmental , ,. 
• ' • • ,,• I 

enquiries pending against S/Shri Mohammad Ashraf, Nek Mohd. and Ba.l Krishan Dhanak. In case of ·',·· : · · . . . 
exoneratio,n of the officials ot the charges leveled a·gainst them, they may be promoted to 'the post ' '.' 

~of Head Assistants, it found fi,, and the officials who, have b.eim promofe~· in their .place shall .. ~~·. · ~ 
reverted unless there .exist vacancies to accommodate them. 

Ill) Seniof Ass·istants Level-5 (29200~92300) (re-vise~) 
•: ,, ~ .. 

,. Date fro~ which puomotionz placement in the, 
', 

S.No. Name ~fthe official next higher grade i.e· Senior Assistant-may be : 
grarited ' -

1. Priyanka Sharma Notionally from '01.11.2020 and monetarily from the date · . 
of herjoining . ..... " 

Jahanzeeb Moghal 
. Notionally from 01.01.2021 and monetarily from the date 

2. of his joining. 

3· : 
Ms. Saltanat Naseer Notionally from 01.01.202.1 ·and monetarily from the date 

ofherjoining. · ' 

4· Umar Jaan Mattoo Notiona'lly from 01.04.2021 and monetarily from the date 
of his· joining . 

5· Ms. 'Sonika Sharma . Notionally from 0,1.04.2021 and monetarily from the date 
.,. 

''" ofher'joining. ·''. 
6. Romal Singh ' Notionally from 01.04.2021 and monetarily {rom the date 

of his joining. 

7· Ms. Ashu Sharma· Notionally from 01.04.2021 and monetarily from the date 
of her joining. . ' 

,• ' · ' 
8. Ms. Essma Salaria Notionally frof!l 01.04.2021 arid monetarily from the' date 

of her joining. · 

9· Ms. Shikha Gupta With effect from ·01.05.2021. The·promotee shall be 
I·· entitled.to monetary benefit from the date of-her joining .. · 

'',I 

10. Mlidassar Hussain With effect from 01.05.2021. The promotee sliall be 
entitled to monetary benefit from the date of his joining. •.. 
With effect from· 01.05.2021: The promotee ~h~ll ,be 

11. Waseell_), Akram Sheikh : 

entitled to monet~ry ben~fit from the date of his joining . . · 

12. Ms. Atiya Moghal With effect from 01.05.2021. The promotee shall be 
entitl_ed to monetary benefit from the date of her joining . . , 

13. 'Nasir Bashir Ahmad With effect from 0 !1: .05.2021. The prop10tee shall be 
entitled to monetary benefit from the date of his joining. 

Note: The Promotions of S/Shri Mudassar Hussain, Waseem Akram. ~heikh, Ms. Atiya Moghal and Nasir .- :-­

Bashir' Ahmad, Junior Assistants to the ·posts of Senior Assistants shafl be on ad hoc basis 'subj~ct to :· 

the outcome of the Criminal case against Shri Mohimder Koul, pending departmental enquiries .· 

against Shri Madan Lal-111, Wahid Iqbal and the wr-it· petition No. 1265/2015 filed by Shri Kubair, 

Singh. In case of exoneration of the officials of the charges leveled against them, they ma.Y be· 

promoted to the post of Senior Assistants, if found fit, and the officials who have been promoted In 

·their place shall be reverted unless there exist vacancies to accommodate them. 

Note: The posting orders of the promotees shall be issued separately. 

. (l.W'fMM/ . . 
(By Order} 

. No. /o/- 12,qj /!7(" SJ-t 
Copy to the: 

1. Registrar General, High Court of J&K, Jammu. 

2. Registrar Vigilance, High Court of J&K, Jammu. 
3. Registrar Rules, High Court of J&K, Jammu. 

(Rajeev' GuptaV / . 
Principal Secretary to 

Hon'ble the Chief Justice 

4-25. Principal District & Sessions Judge, Anantnag/ Sririagar/ Bandipora/ Baramulla/ Budgam/ 

Ganderbal/ Kargil/ Kupwara/ Kulgam/ Leh/ Pulwama/ Shopian/Bhaderwah/Jammu/Kathua/ 
Kishtwar/ Poonch/ Rajouri/ Ram ban/ Reasi/ Udhampur/ Samba. 

. ... . .. .. .. for information . 
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26. 
. 27. 

-~ 

Directoe Finance, High .Court of J&K at Jammu . . 

Chief Libra~ian; High Court of J&K, Jammu/Srinagar: · 
Or;der File. • . 

.··.· 

." .. I' t .- ••• '•. 

. . 
lncharge, NIC,, High Court wing, Jammu for uploadimg the af0resaid e>rder oA.the High ·· · 

' • ' ' :';1 ! 'I' 

Court website. . h . . . (2;"' · . . 
• ; • • J 'ciJ/ttfcflA~../ , .. 
Principal .Secretary tCI I · 

'Hon'ble the Chief Justice 
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